
File Nor 10/03/2019-NCLT
war—flmaWW NATIONAL COMPAN Y LAW TRIBUVAL

COO Complex. Lndhi Road,
~§ warn/Nev. Del 410003

kw“/ Dated: 15" December 2019
ORDER

lhcrc Shall he Special Bench at NCLl Ahmcdabad on 19 12.2019 [0 nlicnd (In: maul“
listed before shri Hnnhnr Prnhnsh chamnedi. Member (ludicinl) mid shn Prmmn Kum'dr
Mnhnnn. Member (Technical). lhc Spccinl Beneh ell-all enmpnse of

Sn '3! Bench in N 'L'l‘ Ahmedxhad
1 M5. ManoramaKllman. Member (Judlcml)
2 Shri Pmsama Kumxr Mohanlx Mcmbcr (Technical)

VI» Manorama Kuinxri. Mamba (Judie I) sllail first Link: up the matters of their own
Di\ision Bench and \hen amend Ihe matters of Spcclal Hench

lhc Communion ni‘Bench is as pcr scelion 419 (3) oflhc Cnmpzmiea Am, 201 "i.

Unis is in modilicmmn ol'nrdcr ufeven number dared 25.7 2019 for 19,12,201 only

This ISSUES will the approval nl'Hun’ble President, NCL'I.
(Shh
Registrar. NCLT

Cop) m:-

1 17.8 In Hon‘ble Prenileni, National Company Len 'lribnnal. he“ Drlhi.
2. Hnn'ble Members, Naiional Company [AW Tribunal.
3. omens ofNational Company inn Tribunal. Principal Bench. New Dellii’Kolkaia’Mumbal

Chennai’AhmedubadlAllahabadchngalnm’Cl-landigarh Guwahali’Hyderubueralpur Cunack
KoeIii/Amameh.

4. rs Ia Jenn Seeremy, (Sh. Uyancshwnr Knmnr Slngh)Mum“) m'ciirpurme Affairs, lxeu
Delhi.

5 NC! T neh eiie Nolicc Bond,
The Insfiuflc or i'hhrimil Aecuununis eflndla, l lo. chl Delhi,

7 llie Insmme nl‘Coinpany Seerciariee nf India, lcsr, Home 22, [mlkutionifl Area, Lodhi
linen. New Delhi 7110003

8. 'I he Insmulc‘ ofCasi Accounlnnh nl'lndia, CMA Bhwan. 3 lnsxiinnonalArea. Lodhi Road.
new Deth 10003

5 Cozpomlc Lav. Advlsev, 158. Basam Enclmlcr Palum mind, New Delhi7110057.
10 laxmnn Allied Seniees Lin . 59 32. Nen Rnlnnk Road, Delhi.
11. lhe All India Reporlcl Pvt. Lid“ 3 In, 'B' Block, Delhi High Court. haw Delhi
1:. Bar Conner] New DelhiMumbai.


